Hon'bie Smt. Lakstmi Swaminathan, Vice-Chairmani{dJ)
Hon'ble Sh. C.S5. Chadha, Member (A)
OA~-2836/2000
i. Sh. Amar Bhadur,
S/0 Sh. Baiaram,
R/0 G.No.864, Sector-8,
N R.K. Puram,
- New Deini-—-i.
2. Sh. Rohiash Kumar ,
< S/0 Sh. Harigian Singn,
R/o Staff Q.No.7,
C.G.H.8. Gyane & Maternity Hospi tai,
R.K. Puram,
New Deinhi-22.
3. Sh. Ram Niwas,
S/o Lt. 3n. Ganda Singh,
R/0 Staff W.No.12,
C.6.H.3. Gyane & Maternity Hospital,
R.K. Purain,
New Deini—-22
4. Sh. Braham Singnh,
S/o iate Sh. Shish Ram,
Staff G.No.i12,
C.G.H.8. Gyane & Maternity Hospital,
R.K. Puram,
New Deini-22. ..... Appilicants
” (By Advocate : 3h. Anii Singai)
.
versus
1. Unitoh of india tnhrougn
its Secretary,
Ministry of Heaith & Famiiy Weifare,
Nirman Shawan,
New Deinit—-11.
2. br. S.P. Adgarwai,
Director Generai of Heaitn Services,
Minisiry of Heaitn & Famiiy Weifare,
Nirman Bhnawan,
New Ueini—11t.
3. The Addi. Director (HG), )
Centrai Government RHeaith sScheme,
Nirman Bhawan,
New Deihi-1t. . Respondents
(By Advocate : 3h. Madhav Panikar)
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R/0 16 Teiedgraph Piace,

Bangla Sahib Marg,
New Delhi-1.
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R/0 A-81, Anand Vihar,
Old Uttam Nagar,
Deitii—58.

wsinan Lai Gera,
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Sk, Surender rumatr,
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Shiri Chand,

Sh. Manender Pai Sharma,

S/0 Lt. Sh. Raghu Dayai Sharma,

t
t. Sh. Gurdyai Singn,

Sin. Suresh Kumat Oiwan,

S/o Lt. 8Sn. Bhoop Singh,

R/o J—428, Shakurpur,
Deini—34.

8. 3Sh. Jai Prakasn Tvagi,

S/0 Li. Snh. Gainda Singn,
R/¢ 19724, tLady Hardinge

HOSP i tai Compowund,
Panchkuilan Road,
New veini.

Lt. Sin. Jeei Lai,

7. Sh. Ram Narain Paswan,
3

W beini—2.

8. Sin. Om butt,
S/0 Sh. Harbans Lai,

R/0 51, iype—ii, Minto Road,

New Deilhi—2.

8. Sn. Manendeir 3ingin,
S/0 Sn. Hari Singi,
R/0 417, Biock—-87,

s

Sector-Z iype—ii Area,

Goie Market, New Delnt.

-t

0. Sn. Visnnu,
S/0 3h. Gahesint iLai,
R/0 Jhazzar, veini Gate,
Naiwaii Gaii, Disti. Rohta
Harvana.

/0
R/0 18, Type-ii, Minto Road,
e
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11. Sth. Dnar
S Kumar,

hi, Wazirpur,

P.O. Dhamdama ,

Gurgaon(hdrydna).

12. Sh. Rumar FPai Singh,
3/0 Sh. Rain Swarup Ji,

R/70 333712, Sangam Vinar,
New Delhi-62.

13. Sh. Sher
S/o Lt. Sr
R/0 2438/11,

Crnuna wmandi

1
1
New Deini—-558.
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14. Sh. Ravi Fatr

S/0 Sh. jai Krishna Paira,
R/o 112, U.No. 43, Biock No.O,
Lady nmardinge sSiaff Quariers,
New Deini .
i5. Sin. Yogender Singh,
3/0 Sihh. Sita Ram,
R/0 4036, Laddoo Ghati,
Pahargan j, New Delhi ... Appiicants
(By Advocate : Sh. Anil Singal)
Versus
1. Union of india inrough
its bebreLaFV.
Ministry of Health & Family Welfare,
Nirman Bhawan,
New Delhi—-11.
2. Or. S.P. Aggarwal,
Director Genetral of Heaith Services,
Ministry of Heailth & Family Welifare,
4 Nirman Bhawanh,
New Delhii—11.
3. The Principal & Medical Supe rrintendent,
Lady Hardinge Medicai Coliege & Smt.
S.K. Hospitai, New Delhi e Respondents

ORDER (ORAL)

Hon'bie Smt. Lakshmi Swaminathan, Vice-Chairmani{dJ)
Heard both the learned counsei| for partfies. In
both the aforesaid OAs the apiicants are Operation Theatre
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issued by the respondents, nameiy, O.M. aqaie

7.12.2000 , withdrawing upgtaded pay scaie of

K U ~ R R Y Lo N
Rs.5000-8000 granted to them ear|ier and reducing to ns.

4 NG .20622/2000 (Unmiom of india & Ors. Vs Safdar jung
H.0.7.7-3- sssociation & Ors.j and copy of the Hon 'ble
High Court order in C.W.P. NO - 7043720060 dated

3. The respondents in theivr reply have anhexed

RN

a copy of the stay order granted by the Hon ble Supreme

Court in the aforesaid SLP As per the stay ordefs granted
by the Hon ble Supreme Court dated 15.12.2000, it has been

ciearly stated that stay granted wili be titt the Special

(]
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s X leave Petition comes up for hearing. Learned couns

applicants nimseif has submitted that this is likely to be

hvat by Tribunai’s ad interim order
8.12.2006, without hearing tne respohdents,stay has
been granted against the operation of ithe impugned order

dated 12.12.2000 in OA-2836/2000. Simiitariy siay has been
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the impugned order

interim order
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in the present two

OA—2596/200Q are similar the issues

~ibunat in Safdar junhg

Staftv Associalion &

(266/2000) decided on 30.5.

before the Hon'bie Supreme Court

tition.

stay order granted by the

15.12.2000,which apparentty

to the notice o 31§ Tribunai when
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assed be binding as

where d-

the

ihe Hoh'bie

compty
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interim ordemn granted by

18.72.2000 in the two

No order as to costis.
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{Smt. Lakshmi Swaminathan%””/////
Vice-Chairman(J)




